IN THE CENTRAL ADMINISTRS.TIVE TRIBUKNAL : HYILEFABAL BENCH

AT HYCERADAD
ok ok

0.3, 1418/95. _Dt. of Decision_:_01+%0=96._

M. Chenchamma . Applipant.

Vs

1. The Ceneral Manager,
&C Rly, Rail Nilayam,
Sec'bad.

2., The Chief Personnel Cfficer,
€C Rly, Reill Nilayam,
Sec'bad. ‘

i
il

3. The Dy.Chief?MeCh.Ehgineer,
Carriage Reppir Shog,
settipalli Post, Tirupathi,
Chittoor District. .« Respondents.

Lo

s
counsel for the Applicant

L1l

|
Mr. K.Sucdhakar Reddy
|
o
Mr. J.R.Gopéla Rao, SC for Rlys.

[T

|
&cunsel for the Respondents

CCRAM:

THE HON'BLE SHRI R, RANGARAJAN : MEMBER (ADMN. ).



N

-
ORDER

ORAL, CRDER (PER HON'ELE SHRI R,.RANGARAJAN : MEMRER (ADMN.)

Heard Mr .K,Sudhakar Reddy, learned counsel for the

‘ .
applicant and Mr.J.R.Gopala Rao, learned counsel for the responcents.

Z. The applicant in this OA is the deughter of one

Smt .M.Guremma whose land to the extent of 0.62 acreg Was

acquired in Survey No.20/106 under Award No.?/é4 dt.31-12-84

for establishment of Railway Coarriage Repair,Wdrkshop at Tirupathi.

The land acquisiticn certificate is Annexure%l of the CA,

3. This 04 is filed praying for a direction to the
respondents herein to consider the epplicent for appointment

to any post in CGroup-D against the land loosers' quota.

4, It is seen that the applicant has nat fpproached

the respondents in this connection by filing a .suitable repre-
sentation. In the absence ol submission of % proper representetion
to the respondents it will not be proper to éispose of the 0O&

onh the besis of the averments made in the OL., Hence, the applicant
is permitted to file a representation to the concerned respondents

and that respondents should dispose of that representation in

accordance with law expediticusly.

5 The OA is ordered as akove. No césts.
i

(R. kangarajen)
Member (Acdmn.) ]

Dated The 0lst Cciober 1994,

Toictated in the Cpen Court)
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Ceopy to:

1.

2.

3.

4.

5.

Be
7

YLKR

The General Manager,

South Central Railway,

Railnilayam, .
Secunderabad. J

The Chisf Personnsl Officer,
South Central Reilway,
Railnilayam,

Secunderabad.,

The Dsputy Chief Mschanical Engineer,
Carriage Repair Shop,

Settipalli Post, Tirupathi,

Chittoor Dlstrlct.

One copy te Mr.K.Sudhakar Reddy, Aduacata,
CAT,Hyderabad.

One copy to Mr.J.R.Gopal Rao, SC for Ralluays,
CAT Hyderabad.

One copy te-lerary,CAT,Hydarabad.

One duplicate copy;
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